BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
OA 284/2022

IN THE MATTER OF:

In re: News item In NDTV dated 14.04.2022 titled “6 killed 12 injured after fire breaks
out at Andhra Pradesh pharma unit”
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3. The Answering Respondents are greatly saddened by the loss of life as well as the

injuries suffered by the persons as a result of this unfortunate incident.

MEASURES TAKEN TOWARDS THE VICTIMS

4. That upon the said unfortunate incident occurring, the Answering
Respondents have paid an amount of Rs.50,00,000/- (Rupees Fifty Lakhs)
as compensation to each of the deceased persons and Rs.5,00,000/-(Rupees
Five Lakhs) to each of the injured persons. It is clarified that Rs. 25,00,000/-
out of the Rs. 50,00,000/- has been paid by the Answering Respondents on
behalf of the State Government. Apart from the above. the Answering
Respondents are also ensuring that the injured persons are getting the best
possible medical attention and have also paid and are continuing to pay the
medical expenses of the persons undergoing treatment. Thus far, the
Answering Respondents have paid a total amount of Rs. 6,53,19,814/-
(Rupees Six Crore Fifty Three Lakhs Nineteen Thousand Eight Hundred and
Fourteen Only) i.e., Rs.5,00,00,000/- towards compensation for the
deceased; Rs.40,00,000/- towards compensation for the injured; and Rs.
1,13,19,814/- towards medical expenses for the persons undergoing
treatment. A copy of the details of the payments made in this regard is filed
herewith as Annexure R-1(Colly).
A table of the details of the compensation paid to the deceased and injured is

provided herein below:

S.No. Name of the Deceased |pajation and Relief Paid
(Rs.)
Name of the
Dependent to
whom paid
l. Boppudi Kiran, S/o Smt Boppudi | 50,00,000/-
Yesu Sudha Rani(wife)
2. Manoj Machi, S/o 50,00,000/-
Ramdhani Machi Kajal Kumari /ﬂ
. - N
(wife) A
3. Awadesh Ravidas, S/o Asarfi Devi 50,00,000/- Q?Q
Vilas Ravidas (wife) -
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g. When fire broke out, primary source of combtustible materials was

phthalic anhydride, N- Methy! phthalimide (partial converted).

17. In light of the submissions made hereinabove it is submitted that the cause of the
incident is an exothermic reaction and immediately upon the incident occurring
the Answering Respondents have suspended all manufacturing activities in the
unit and have also shut down the unit with effect from 14.04.2022. It is most
humbly submitted that the occurring of the incident on 13.04.2022 was very

unfortunate and the Answering Respondents are deeply saddened by the loss of

life and regret the suffering caused to the families of the victims.

Through %J(ﬂ /%
EQ TAM BAJAJ)

Advocate for the Respondent
M-19A South Extension Part-II,

New Delhi-110049

D/1200/2012

Email: gautambajajo0@gmail.com;

Ph: 9818366747
New Delhi
17.09.2022







Annexure R-1 (Colly)

GOVERNMENT OF ANDHRA PRADESH
Revenue Department
Office of the Collector & District Magistrate, Eluru District, Eluru

Roc.No.e-1514/C1/2022 dt:\@ .08.2022
From To

Sri V Prasanna Venkatesh, LLA.S., The Managing Director,

Collector & District Magistrate Porus Laboratories Pvt. Ltd.,
Eluru District, Eluru. Akkireddigudem Village,

Musunuru Mandal.
Sir,

Sub:- Fire Accident — Eluru District — Nuzivid Division — Musunuru Mandal -
Akkireddigudem Village — Fire Accident occurred in PORUS LABS Pvt.
Ltd., on 13.04.2022 around 10.50 PM - Requested for payment
particulars paid to the legal heirs of the deceased/ Injured persons in
the Fire Accident — Regarding.

Ref:- Requisition submitted by M/s Porus Laboratories Pvt Ltd.,
Akkireddigudem village of Musunuru Mandal, dt:15.06.2022.

dkkkdk

In the reference cited, it was requested to provide payment details paid to the
legal heirs of the deceased and injured victims of the fire accident occurred at
PORUS LABS Pvt. Ltd., in Akkireddigudem Village of Musunuru Mandal on
13.04.2022 for your internal record purpose.

It is to inform you that an amount of Rs.5,40,00,000/- was deposited by the
Porus Labs Pvt Ltd., towards payment of ex-gratia to the victims of the Fire Accident
occurred at Porus Labs Pvt. Ltd:, at Akkireddigudem Village.

The total deposited amount of Rs.5,40,00,000/- was paid to the Kith/Kin of

the deceased/Injured persons of the fire accident and the details are furnished

below.

The below statement shows the particulars of the relief paid to the legal heirs of the
deceased who died in the Fire Accident.

Relief paid to the
Dependent Name & Sanction of
S.No Name of the Deceased Relation Relief

Boppudi Kiran, S/o Yesu, R/o
Akkireddigudem, Musunuru Smt Boppudi Sudha

1 Mandal Rani(wife) 50,00,000/-
Manoj Mochi, S/o Ramdhani

2 Mochi o Kajal Kumari (wife) 50,00,000/-
Awadesh Ravidas, S/o Vilas
Ravidas Asarfi Devi (wife) 50,00,000/-
Karu Ravidas, S/o Rajesh Ruma Devi (wife) 50,00,000/-
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Deceased & Injured List [14.04.2022]

1.2
NO | Emp.ID [NAME S/o AGE |ADDRESS CONDITION | PAID AMOUXT
1 1520 |UDRUPATI KRISHNAIAH NARAYANA 34 |REDDY GUDEM (MANDALAM) Deceased 5000000
2 444475 |BOPPUDI KIRAN YESU 42 |AKKIREDDYGUDEM Deceased 5000000
3 444472 |S. NAGESWARA RAO NANDHAIAH 36 |RAMANAKKAPETA Deceased 5000000
4 444459 [KANCHARLA JOSEPH KUMAR RAMBABU 26 |{TUMMAGUDEM Deceased 5000000
5 444462 |MULLAPUDI NAGARAJU LAJAR 37 |MUSUNURU Discharge 500000
6 444467 |SHAIKE SUBANI JEELANI 36 |SUREPALLI MUSUNURU Discharge 500000
7 1465 |CH.RAJEEV TELUGU RAJU 38 |SATTENA PALLI Discharge 500000
1 45736 |KARU RAVIDAS RAJESH RAVIDAS 40 |[NALANDA DISTRICT BIHAR Deceased 5000000
2 45685 |MANOJ MOCHI RAMDHANI MOCHI 25 |NALANDA DISTRICT BIHAR Deceased 5000000
3 45739 |SUBHAS RAVIDAS JAGDISH RAVIDAS 32 |NALANDA DISTRICT BIHAR Deceased 5000000
4 45649 |[AWADESH RAVIDAS VILASH RAVIDAS 27 |[NALANDA DISTRICT BIHAR Deceased 5000000
5 45723 |MUNARAK PASWAN RAMSWARUP PASWAN 47 [NALANDA DISTRICT BIHAR Deceased 5000000
6 45726 |RAUSHAN MOCHI DINESH MOCHI 29 |NALANDA DISTRICT BIHAR Deceased 5000000
7 45569 |BHIKHARI RAVIDAS RADHO RAVIDAS 28 |{CHARUNWAN DISTRICT BIHAR Discharge 500000
8 45700 |SUDEER KUMAR YOGENDRA DAS 27 |NALANDA DISTRICT BIHAR Discharge 500000
9 45665 |RAVI KUMAR TUNNI RAVIDAS 19 |[NALANDA DISTRICT BIHAR Discharge 500000
10 45721 [VARUN DAS DULAR DAS 31 [NALANDA DISTRICT BIHAR Discharge 500000
11 45735 |SUDHEER RAVIDAS JAGADISH RAVIDAS 42 [NALANDA DISTRICT BIHAR Discharge 500000
Total Paid amount 54000000
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14™ June, 2022

To

The Joint Commissioner of Labour
Ashoke Nagar Eluru

Eluru District

Dear Sir

Sub: Request for releasing Award - Compensation to Deceased & Injured employees — Porus
Labs Fire Accident on 13.04.2022 - Reg. '

With reference to the above subject, we are requesting you please issue an award under Workmen
Compensation Act to settle the compensation to dependent family members of the Deceased &
Injuries employees those who are affected in our factory Fire Accident occurred on Dt.13.04.2022.

Based on your instructions we will disburse the settlement amount to the deceased family members.

Note: We have paid Rs.50,00,000/- (50 Lakhs) to each Deceased Member (Total 10 Members) and
Rs.5,00,000/- {5 Lakhs) to each Injuries Person (Total 8 Members).

The Following Particulars Below.

Deceased Personnel List

1. Karu Ravidas - Age 40 Yrs - Contract Workmen Wage:402.58 per Day
2. Manoj Mochi - Age 25 Yrs - Contract Workmen Wage:402.58 per Day
3. Subhas Ravidas - Age 32 Yrs - Contract Workmen Wage:402.58 per Day
4. Awadesh Ravidas - Age 27 Yrs — Contract Workmen Wage:402.58 per Day
5. BoppudiKiran Kumar - Age 42 Yrs — Contract Workmen Wage: 17175 per Month
6. Udrupati Krishnaiah - Age 34 Yrs — Chemist, Staff Wage: 47200 per Month
7. Munarak Paswan - Age 47 Yrs — Contract Workmen Wage:402.58 per Day
8. S Nageswar Rao - Age 36 Yrs — Contract Workmen Wage: 20425 per Month
9. KlJoesph Kumar - Age 26 Yrs — Contract Workmen Wage: 20846 per Month
10. Raushan Moch i . Age 29 Yrs — Contract Workmen Wage:402.58 per Day
Cont..02...

Porus Laboratories (P) Lid.

Unit - V: Plot No. 64, JNPC, Thanam Village, Paravada Mandal, Visakhapatnam District-531 019, Andhra Pradesh, India.
Registered & Corporate Office: 4th Floor, K K R Square, Kavuri Hills, Hyderabad-500 033, Telangana, India.

Tel: +91 (40) 4011 8098, 4011 8099. info@porustabs.com www.poruslabs.com

CIN: U24230TG1996PTC025914
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Injured Personnel List

1. Ravi Kumar - Age 22 Yrs - Contract Workmen Wage:402.58 per Day

2. Bhikari Ravidas - Age 28 Yrs - Contract Workmen Wage:402.58 per Day

3. Sudheer Kumar - Age 27Yrs - Contract Workmen Wage:402.58 per Day

4. Varun Das - Age 31 Yrs - Contract Workmen Wage:402.58 per Day

5. Sudheer Ravidas - Age 42 Yrs - Contract Workmen Wage:402.58 per Day

6. Mullapudi Nagaraju - Age 37 Yrs - Contract Workmen Wage: 20996 per Month
7. Shaik Subhani - Age 36Yrs - Contract Workmen Wage: 20383 per Month
8. Ch Rajeev - Age 38 Yrs - Contract Workmen Wage: 59567 per Month

We are waiting for your award to settling the compensation to the respective employees’
dependents family members without any discrepancy.

Hence, we request to your kind office to release award and issue favourable orders in this regard.

Thanking you Sir

For PORUS LABORATORIES PVT LTD.,

Porus Laboratories (P) Lid.
Unit - V: Plot No. 64, JNPC, Thanam Village, Paravada Mandal, Visakhapatnam District-531 019, Andhra Pradesh, India.
Registered & Corporate Office: 4th Floor, K K R Square, Kavuri Hills, Hyderabad-500 033, Telangana, India.
Tel: 491 (40) 4011 8098, 4011 8099. info@poruslabs.com www.poruslabs.com

CIN: U24230TG1996PTC025914

N
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21% April, 2022

To

The Joint Commissioner of Labour
Ashoke Nagar Eluru

Eluru District

Dear Sir
Sub : Compensation amounts paid to Deceased employees ~ request for adjusting workmen
compensation amounts — Request - Regarding
Ref: Our letter dated : 20/04/2022

In continuation o our letter referred above, would like to bring few lines for your perusal and kind
approval. Asinformed in the earlier letter at our company there was a fire accident on 13% April 2022
at about 11.00PM and lollowing are the deceased personnel for whom an amount of Rs.50,00,000/-
each compensation have been deposited with Eluru District Collector.

Following are the payments particulars for deceased employees : Total NEFT Paid Rs.4,00,00,000

1. 15/04/2022 8 Members * 50,00,000/- Deceased 1,50,00,000 NEFT Paid vide
Transactions Ref. No. N105221918768509.

2. 20/04/2022 20,000,00 NEFT Paid vide
Transactions Ref. No. N110221924670433,

3. 21/04/2022 2,20,00,000 NEFT Paid vide

Transactions Ref. No. N111221925472077.

Deceased Personnel List

1 Karu Ravidas - Age 40 Yrs - Contract Workmen
2 Manoj Mochi - Age 25 Yrs - Contract Workmen
3 Subhas Ravidas - Age 32 Yrs- Contract Workmen
4 Awadesh Ravidas - Age 27 Yrs — Contract Workmen
5 Boppudi Kiran Kumar - Age 42 Yrs - Contract Workmen
6 Udrupati Krishnaiah - Age 34 Yrs - Chemist, Staff

7 Munarak Paswan - Age 47 Yrs — Contract Workmen
8 S Nageswar Rao - Age 36 Yrs — Contract Workmen

A qumthbuus;, 0f ’ta\

Pakahan PR (

Reglstered & Corporate Offzce 4th Floor, KK R Square, Kavuri HIrSSsiersiadas s"v" 3 Tolangana, Indidx
Tel: +91 (40) 4011 8098, 4011 8099. info@poruslabs.com www. poruslabs com
CIN: U242307TG1936PTCO25214
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Deceased Personnel List
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Itis bring to your kind notice that we have deposited excess amount which is heyond to the Workmen
Compensation Act and the statement mentioned above submitted for your ready reference.

Besides this an amount of Rs.5,00,000/- each deposited with District administration towards injured

personnel immediate grant and the details are as follows.

15/04/2022 - 12 Members * 5,00,000/- Injured persons - 59,00,000.00 NEFT Paid vide transactions
Ref. No. N105221918854876 (56Lakhs) & 105223918868385 {03Lakhs) and 1,00,000.00 Cash Paid

Injured Personnel List

1 Ravi Kumar - Age 22 Yrs - Contract Workimen
2 Bhikari Ravidas - Age 28 Yrs - Contract Workmen
3 Sudheer Kumar - Age 27Yrs - Contract Workmen
4 Varun Das - Age 31 Yrs - Contract Workmen
5 Sudheer Ravidas - Age 42 Yrs - Contract Workmen
6 Raushan Mochi - Age 29Yrs - Contract Workmen
7 Kancharla Joseph Kumar - Age 26 Yrs - Contract Workmen
8 Mullapudi Nagaraju - Age 37 Yrs - Contract Workmen
9 Shaik Subhani - - Age 36Yrs - Contract Workmen
10 Ch Rajeev - Age 38 Yrs - Contract Workmen

Cont..03...

Unit - IV: Akkireddy Gudem, Musunuru Mandal, Krishna District-521 213, Andhra Pradesh, India. &
Registered & Corporate Office: 4ih Floor, K K R Square, Kavuri Hills, Hyderabad-500 033, Telangana, India.

Tel: +91 (40) 4011 8098, 4011 8099. info@poruslabs.com www.porusiabs.com

CIN: U242307TG1996PTC025914
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Further it is submitted that Mr Munarak Paswan and Mr S Nageswar Rao have died on 19" April 2022
and 21% April 2022 respectively and as we have already deposited injured personnel grant with District
Administration amounting to Rs.5,00,000/- each, adjusted in payable amount of Rs.50,00,000/-.

So far District Administration authorities disbursed the compensation amaounts to Mr Boppudi Kiran
Kumar, Udrupati Krishnaiah and in a day or two days time to Mr § Nageswar Rao family members. And
ready to disburse amounts to remaining deceased personnel family members who are expected to
reach by 23 April 2022 and are in transit from BIHAR.

As we have already deposited compensation amounts through District Administration, you are
requested to adjust Workmen compensation payable amounts against each deceased employee and
release orders accordingly.

Thanking you Sir

For PORUS LABORATORIES PVT LTD.,

AUTHORISE

CC: 1 Copy of NEFT Particulars
2 Compensation paid photographs

Porus Laboratories (P) Ltd,
Unit - 1V: Akkireddy Gudem, Musunuru Mandal, Krishna District-521 213, Andhra Pradesh, India.
Registered & Corporate Office: 4th Flooy, K K R Squate, Kavuri Hills, Hyderabad-500 033, Telangana, India.
Tel: +91 {40) 4011 8098, 4011 8099. info@poruslabs.com www.poruslabs.com

CIN: U24230TG1996PTC025914
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(& emerelia @ de / State Bank of India

¥ ELURU MAIN BRANCH - 0836
WA i R Joy wey wnar [ snadl sow / b @ [ swally s/ nda e

Type of Account: B3/ CA [/ RD 3/ CC /i3 Pl
ol e | Account No. ke Dale 5. S /L 20 9.5

lolg [CIH41ela0 1 120 |

& A e e wed gt

aqa; Y O Rl (el 8 Al 1 Amount :
Details of Cash/Chat 3.[Rs. gp, !
A A qwE ot | :
Cash Deposit in the A_(;pounl»' :
BT X A Y
Cash Handling charg o L
7

P ST [ Total Deposit 5"0/ no 1 do O // =

T awik e 24/ FOROFFICE USE

) 2

ol s Qs el / qresal suléetd)

SWO Cash Officer / Passing Officer

Sobhns Ravydess




Awwol pet fovi 63’15/

Counter foil !
@ g B ardia ®e d@
STATE BANK OF INDIA
— Branch ... ?: ...........................
& pate... 25 f ? 2000
0 Received € S‘ (100 66O ol
%}) From C}’xﬁdr Mﬂnfﬁ%f)\ Y {{(’/{ @{’ 33/\!‘0
b,f. § DL NEFT/RTGS by way of
Y ), (ii) Cash (only
‘U) EFT/RTGS) using
(/\é .......................
AGSiE eV
T I T S
8 0 ;OGQM‘&S?
g {JUI\\EO 4 700
M} Bcne{maly Bank & Branch .. ﬁ:‘(f\g Ao
(%8

/»chﬁ.un:u( Réank..r. lM AMAUT
Amount 2 ... 0100 COD{TT
Banld’s Chalges 4 et

Total T ... 5.0 00 600/

(Rupees .. *{J i/ l/\,l[/i’:g f\h\ﬁ C’é;
.......................................... Only)

For office Use,

UTR No. ...ooveis Branch Manager
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[Report Date : 15.6.2022 |

- Settled OnA/c Total:
Bill Amount 10,352,963 - 10,352,963
Add : OP Charges 3,610 - 3,610
Less : Paid by Porus 10,356,573 - 10,356,573
Due to Hospital - -

Note :

1. Insurance Amount of 8 lacs is settled by the Insurance company for four patients
2. OP Charges included as the discharged patients are coming for review as per schedule

|ﬂ1dhra Hospital Account | 10,352,963 |
Date Narration Amount
14.4.2022 Afc Trf 500,000
17.4.2022 Afc Trf 1,000,000
19.4.2022 Afc Trf 1,000,000
22.4.2022 Afc Trf 1,000,000
26.4.2022 AlcTrf 1,000,000
30.4.2022 Afc Trf 1,000,000
5.5.2022 AfcTrf 1,000,000
10.5.2022 AfcTrf 1,000,000
19.5.2022 Afc Trf 1,300,000
2.6.2022 Ale Trf 1,000,000
10.6.2022 Afc Trf 500,000
16.6.2022 AfcTrf 56,573
Total 10,356,573
Andhra Hospital
Date of Receipt Name Amount Status-1
19.4.2022 Munarak Das 342,146 | Bill Received
21.4.2022 S Nageswara Rao 256,655 | Bill Received
22.4.2022 K Joseph Kumar 320,341 | Bill Received
30.4.2022 Raushan Mochi 1,096,500 | Bill Received
25.5.2022 Bhikhari Ravidas 824,164 | Bill Received
25.5.2022 Sudhir Kumar 759,884 | Bill Received
30.5.2022 Varun Das 1,012,896 | Bill Received
30.5.2022 Ravi Kumar Das 942,191 | Bill Received
6.6.2022 Sk. Subhani 1,195,250 | Bill Received
8.6.2022 Sudhir Ravidas 1,351,738 | Bill Received
13.6.2022 Mullapudi Nagaraju 2,251,198 | Final Bill to be Recvd
10,352,963
Note : Final Bill amount is net off Insurance
M J Naidu Hospital
18.4.2022 Ch. Rajeev 163,241 | Bill Received |
163,241
Mediclaim
15.,6.2022 Mediclaim of 4 patients 800,000 | Settled |
- 800,000

Grand Total

11,319,814

30




2
.







CIN:UBBTICAP201PTCO75428

{Bhavanipuram) Pvi. Lid.,

D.No.16-72/1,0pp. High School, NH - 9, GOLLAPUDI, VIJAYAWADA - 521 225

Ph. 0866 - 2415757, 2414187, 2414167, Emergency : 2417577 H 2018 - 0580
FINAL BILL
Bill No: 27739 Age: 35 Yrs
IP NO: 27739 Sex: MALE
Patient Name: MUNNARAK DASU
Company Name: Porus Laboratories Pvt.Ltd.
Class of Accomidation: (CU
D.OA: 14-04-2022 Time: 12.17PM
D.O.D: 19-04-2022 Death Time: 03.50AM
S.NO. PARTICULARS Units Amount Net Amount
1 Accommodation Details:
ICU Charges 14-04.2022 TO 19.04-2022 6 x 8000 54000
Ventilator Charges 6 x 9500 57000
2 Consultation Details:
Orthopaedic Surgeon Consuitation Charges 6 x 500 3000
Neurologist Charges 2  x 500 1000
3 Surgery Details:
Intubation Charges 1500
Percutaneous Tracheostomy Charges 14-04-2022 15000
Dressing Charges ' 3 x 10000 30000
4 Investigations 22830
5 Pharmacy 157816
TOTAL  3,42,146.00
Less Discount. -
Net Aomunt 3,42,146.00

(Rupees: Three Lakh Forty Two Thousand One Hundred Forty Six Only)

For Andhra Hospitals Bhavanipuram Pyt Ltd

Billing Manager




{Bhavanipuram) Pvi, Ltd.,

CIN:UBST10AP2011PTCO75428
D.No.16-72/1,0pp. High School, NH - 8, GOLLAPUDI, VIJAYAWADA - 521 225

Ph. 0866 - 2415757, 2414187, 2414167, Emergency © 2417577 H 2018 - 0580
FINAL BILL

Bill No: 27729 Age: 43 Yrs
IP NO: 27729 ‘ Sex: MALE
Patient Name: 5 Nageswara Rao
Company Name: Porus Laboratories Pvt.Ltd.
Class of Accomidation: ICuU
D.O.A: 14-04-2022 Time: 10.59AM
D.O.D: 21-04-2022 Death Time: 01.31AM

S.NO. PARTICULARS Units Amount Net Amount

1 Accommodation Details:

ICU Charges 14-04-2022 TO 21-04-2022 8 x 9000 72000
Ventilator Charges 8 x 9500 76000
2 Consultation Details:
Orthopaedic Surgeon Consultation Charges 8 x 500 4000
3 Surgery Details:
Surgeon Charges 12000
OT Charges 10000
Anaesthesia Charges : 8000
Intubation Charges 1500
Femoral Line Charges - . 1500
Percutaneous Tracheostomy Charge 16-04-2022 156000
Dressing Charges 4 x 10000 40000
4 Investiqations 36440
5 Pharmacy B 180215

TOTAL  4,56,655.00

Less Authorization Amt, 2,00,000.00
Less Discount, -

Net Aomunt 2,56,655.00

(Rupees: Four Lakh Fifty Six Thousand $ix Hundred Fifty Five Only)

For Andhra Hospitals Bhavanipuram Pvt Ltd

)

NBilling Manager




(Bhavanipuram) Pvt. Ltd.,

CIN:UBBTI0APZ0HIPTCO75428
D.N0.16-72/1,0pp. High School, NH - 8, GOLLAPUDI, VIJAYAWADA - 521 225

Ph. 0866 - 2415757, 2414187, 2414167, Emergency . 2417577 H 2018 - 0580
FINAL BILL
Bill No: 27741 Age: 25 Yrs
IP NO: 27741 Sex: MALE
Patient Name: JOSEPH KUMAR KANCHARLA
Company Name: Porus Laboratories Pvt.Ltd.
Class of Accomidation: ICU
D.C.A: 14-04-2022 Time: 12.29PM
D.G.D: 22-04-2022 Death Time: 10.35AM
S.NO. PARTICULARS Units Amount Net Amount

1 Accommodation Details:

ICU Charges 14-04-2022 TO 22-04-2022 8 x 9000 72000
Ventilator Charges ' 8 x 9500 76000
2 Consultation Details:
Orthopaedic Surgeon Consultation Charges B x 500 4000
3 Surgery Details:
Surgeon Charges 12000
OT Charges ; 10000
Anaesthesia Charges : 8000
Intubation Charges " _ 1500
Central Line Charges o .. 2 x 1500 3000
Tracheostomy Charges 14-04-2022 20000
Dressing Charges 5 x 10000 50000
Dressing Charges MINOR 1 x 2500 2500
4 Investigations ' 34490
5 Pharmacy 226851

TOTAL  5,20,341.00
Authorization Amount 2,00,000.00
Less Discount. -
Net Aomunt 3,20,341.00
(Rupees: Five Lakh Twenty Thousand Three Hundred Forty One Only)

For Andhra Hospitals Bhavanipuram Pvt Lid

Munager



&

{(Bhavanipuram] Pvi. Ltd,,
CIN:UB5110AP2011PT(C075428
D‘N0,16£)72H‘Opp, High School, NH - 9, GOLLAPUDI, VIJAYAWADA - 521 225
fr. 0866 - 2415757, 2414187, 2414167, Emergency : 2417577 H 2018 - 6580

Date:29-04-2022
To
PORUS LABORATORIES PVT LTD
Unit ~ IV, Akkireddygudem

Musunuru{iv)
Krishna Dist—521213

Sub: Receipt of amounts - Reg

» ko

Deaar Sir,

with reference to the above , we received the following amounts towards
Treatment charges for 11 members.

Date Received Amount in SBI DS amount Total
RS.
17-04-2022 10,00,000-00 Nil 10,00,000-00
19-04-2022 8,00,000-Q0 2,00,000-00 10,00,000-00
22-04-2022 9,00,000-00 1,00,000-00 10,00,000-00
26-04-2022 9,00,000-00 1,00,000-00 10,00,000-00
36,00,000-00 4,00,000-00 40,00,000-00

Thanking you,

L. PRUS B

5
« (\r‘\'\cnnh\m PAS
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Annexure R-2
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Annexure R-3
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Attachment 85

Annexure R-12
Proposed System:

This change control is initiated to ensure the mechanical integrity as prosed by internal safety
team before the Re-start of manufacturing process.

Reactors:

IV/SSR/D-01, IV/SSR/D-02, IV/SSR/D-03, IV/SSR/D-04, IV/SSR/D-05,
The above all Reactors vent lines, pots & scrubber lines changed

Flaker T & 2 steam lines changed

Bottom value s to be changed

MMA Gas passing lines to be changed

Bottom lines to flaker to be changed

IV/MSP/D-06, IV/MSP/D-06, IV/MSP/D-01,

Old lines removed & new lines arranged



PLL/EM/F-10
Rev 02. Eff. date 01-07-2015

" PORUS LABORATORIES (P) LTD. | 86

UNIT-IV, Akkireddy Gudem, Musunuru Mandal, Krishna Dist-521 213.

REQUISATION FOR MAINTENANACE

Time ... 2. 0. . - Work Alloted to :
From: Y- e ~ To, Engg., Dept.,
i Yool
(Dept., / Section) 1) [Sftech /17 Elec/ [ ser /[ Proj M Tick
Brief Description of the Job : Main. Manager  Rec’'d Time................ AM./P.M.

O ¢n o, 03,0004 255 bollon Lo £ [lokers ble anviege.

Signagure of Manager

Namé of Job : Immediate [}/ Urgent [}/ Ordinarylj ‘ o (Tick)

Remedy (or) Action.:

Job Completion / Hand over
Date. d‘fﬂwﬂme RIS AM/PM Signature of Manager Section

Signature....... @’5/ ........... ‘ ' Taken Over‘?‘Z,«:{:-/

DESIGNAtIoN. ...v.veverereencerercncnieaas Slgnature...dz.’—.ﬁ/.e afar jerle

(Engg. Dept.) ; Designation..................



PLL/EM/F-10
Rev 02. Eff. date 01-07-2015

PORUS LABORATORIES (P) LTD.

UNIT-1V, Akkireddy Gudem, Musunuru Mandal, Krishna Dist-521 213.

REQUISATION FOR MAINTENANACE

No.

Date:....Zf).O_.!z..?/.Zm...

TiMe v 0.9 ... o Work Alloted to :

From: 'p° ;g)odp To, Engg., Dept.,

(Dépt., / Section) P”’”éml”?)’) (I mech /T3 Elec/ C1 ser s [ proj (A Tick

Brief Description of the Job : ~ Main. Manager Rec’d Time......c......... AM./P.M.
From m5P/’3’ - 06, | mep) -0 4o m3fc 3 -s) ol
e do Pe V&Wa/ and Amange M. — @/0((7/.7/

Newo e s Signature g/fg!\{ﬁanéger

Name of Job : Immediate D/Grgent [/ Ordinary | (Tick)

Remedy (or) Acﬁon‘ :

Job Completion/ Hand over

Date.. v, TiE.over i Do AM/PM Signature of Manager Section

SIgNAture........cceewe. /3 8\@\’\1/ | o Taken Ove?PE’*‘-{*\,

Designation.......ceeeenee AN o ’Signature..».?:?/é[/‘mf VTP
-

(Engg. Dept.) . Designation..................
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PLL/EM/F-10
Rev 02. Eff. date 01-07-2015

PORUS LABORATORIES (P) LTD. g

UNIT-KV,'Akkireddy Gudem, Musunuru Mandal, Krishna Dist-521 213.

REQUISATION FOR MAINTENANACE

No.
Date OXO%W .....
Time ........ ?’3/0 ............. ‘ Work Alloted to :
From: D - st . To, Engg., Dept.,
(Dept., / Section) ~ frrseiurbor - CHech / [/ Elec/ I ser/ [ Proj M Tick
Brief Description of the Job: - Main. Manager Rec’d Time......c......... AM./P.M.
D p-2),02,0% 0 o oF  Uent Laes , pols ood  Lehoidohar Lo € e
A |
o Sig%anager
Name of Job : Immediate [T]/ Urgent [/ Ordinary[] (Tick)

Remedy (or) Action' :

Job Completion / Hand over

Date....XZ.M.".{K....Time......i?:.—."f?.’...‘ ...... AM/PM Signature of Manager Section
Signature........ W ......... ' ' Taken Over / ‘5@:\
Designation.....ccccceeveeveiinceennen. ' , Signature....@.?r .@e.%/.z\ AW

(Engg. Dept.) _ Designatién ..................



PLL/EM/F-10
Rev 02. Eff. date 01-07-2015

 PORUS LABORATORIES (P) LTD. e

UNIT-IV, Akkireddy Gudem, Musunuru Mandal, Krishna Dist-521 213.

REQUISATION FOR MAINTENANACE

No.

Date Ogl‘)ﬁ'iuw .....

Time ...... ?\2’0 ............... | Work Alloted to :

From: D~ f}bsov/ | ' To, Engg., Dept.,

(Dept., / Section) ETMech / [/ Elec/ [ ser /[ Proj M Tick
Brief Description of the Job : Main. Manager Rec'd Time................ AM./P.M.

@ eep -0, 0% 0% 04 £ &K Fﬁ&lﬁ\/i&q/ [Q VI O s Laen é\a,w

Signa%ure of Manager

Name of Job : Immediate [7]/ Urgent [}/ Ordinary | (Tick)

Remedy (or) ActionA:

Job Completion / Hand over

Date...ﬂ. A 2% Time. AS: 32 ... AM/PM Signature of Manager Section
Signature....... W ............ ' Taken OVGT?:‘V
Designation......ccocvevveeiieeenineens Signad’g}lre.;@;./éil 2w (®rer

(Engg. Dept.) o Designati%n ..................



PLL/EM/F-10
Rev 02. Eff. date 01-07-2015

" PORUS LABORATORIES (P) LTD.

UNIT-IV, Akkireddy Gudem, Musunuru Mandal, Krishna Dist-521 213.

REQUISATION FOR MAINTENANACE

No.

Time ... 5 22, | Work Alloted to :
From: D—Mlote To, Engg., Dept.,

i N ‘
(Dept., / Section) ) CHech / [/ Elec/ [ ser /[ Proj B4 Tick
Brief Description of the Job : Main. Manager Rec'd Time................ AM./P.M.

(D 2¢p-01,01,05 042 08 bollu~ Vel A

Signa% i‘ure of Manager

Name of Job : Immediate []/ Urgent[ 1/ OrdinaryD (Tick)

Remedy (or) Action‘:

Job Completion/ Hand over

pate... X} Y. Time..... 1655 AMIPM Signature of Manager Section
Signature......... 2Z82 e Taken Over‘fm -
Designation......c.ceveeeererirnenisne Signature..éz/s?.?\/;‘; ~ e,

(Engg. Dept.) ‘ Designation..........c.......
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PLL/EM/F-10
Rev 02. Eff. date 01-07-2015

' PORUS LABORATORIES (P) LTD. o1

UNIT-IV, Akkireddy Gudem, Musunuru Mandal, Krishna Dist-521 213.

REQUISATION FOR MAINTENANACE

No.

Date Ml"bw .......

Time ....... 10 _ Work Alloted to :

From: D~ Mste To, Engg., Dept.,

(Dept.,/ Section) proeiect ETMech / [/ lec/ [ ser /[ Proj & Tick
Brief Description of the Job : Main. Manager Rec'd Time................ A.M./P.M.

@ ¢l —S), 02/03,6?4—105' M- ?-/S 37@44*«7 [JM é e g/vv‘}/CJ

Sign%nager

Name of Job : Immediate []/Urgent [/ Ordinary [] (Tick)

Remedy (or) Action':

Signature of Manager Section

Signature....... 5@“/ ......... ‘ Taken OVG?%

(Engg. Dept.) . Designation..................

Job Com 2/iﬂetqon / Hand over
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X e Bl PORUS LABORATORIES PVT LIMITED, UNIT-IV Page
Q ol B et DEPARTMENT: QUALITY ASSURANCE 1 O; 4
CHANGE CONTROL FORM
< :
Change control No: | CC|N\E ! 00 }\)/\ to - (m\lﬂ Date O‘\‘Q‘L\(L&‘)ﬁ)/
1. Initiation
1.1 The following changes are proposed
S. No. Details Applicability
1. Change in the site YES OO0 No LINA KL~
2. Change in the block YES [0 No ONA K~
3. Change in the Process YES [0 No ONA K
4. Change in Batch Production Record YES [0 No OONA K
5. Change in SOP ’ YES [ No ONA K/
6. Change in STP YES [ No ONA &
1. Change of Equipment YES &Y No OOINA O
g Change in the equipment’s / Instruments (Hardwale / YES [0 No O NA €T
Software etc.,)
9. Documents / forms YES [0 No ONA BT
10. Change in the API starting material source YES [0 No ONA & 4
11. | Any other YES O No ONA B~

Permanent [
Temporary [

12. Proposed change

1.2 Existing System / Procedure:

1.3 Proposed System /
Rof) Aferthror~—rt

1.4 Reason/Justiﬁcation*: L{\\,\Q& - Meé o
Le e @w&&}m 2y, ©VFROY  of VYOQ_\)Q& EPWN

Lr [oder] of- YWonnofelterdny PyosA

Initiated By Reviewed by
Initiator Head / Deputy Initiator Dept.
Signature & Date I Me{&\’v’ otlo '?//o/m/v/ o

*Attach additional information if required, Note- If any parameter is not applicable mark as NA

Signature & Date

Approved By rMpl— ;2,/ “) Yo
Form no.: QA003/FM01/00
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2.

_ ﬁjg PORUS LABORATORIES PVT LIMITED, UNIT-1V Page
pl, = DEPARTMENT: QUALITY ASSURANCE 5 0% 4
CHANGE CONTROL FORM
Change control No: ¥ \QJ\ = \@@ { \ ‘LQ/\\') J;\l Date D&@)j‘ YY)
Review
Review and comments by (QA) . Major I Minor [1
Propotad  olonge R O\QQ?QSAM
Name:Q %,\\\Xm{o\ Mﬁ) Designation: G CSre x&ML/--Sign & Date:gﬁ,,,,@; lmj\);,, »
Concern to be taken from the following departments
S.No Department / Applicability Comments Sign & /D/ate
Quality Control ) )lé/y;jw’
Ll vEs B'No OINAD FrcefplA v 2o S
Manufacturing / Production » !
2| YBS &' No LINA [ peseybed W&V
Warehouse =Tl ot A
> | YES B'No ONALI heodl /&gﬁmp
Engineering qﬁﬁ, 5
4. YES @ No ONA DO Wgwﬂ@d 1N T olz)pe2=
Safety, Health & Environment ‘ A , o
> | YES 00 No [INA [ pccef 1€ @O?QW;}
HR / Admpin ' YR ~
6 | YES @'No CINA O _ A@é’/’/ 0"/ % ©) [ a“b/%‘?«?»
Site-Hea _
/- YES E1 No [INA I Oce W‘M’i ----- i ﬁ%ﬁ@ a}‘o?({),,?’zp
2 CR/PL
' YES [0 No ONA [
9 PP
" | YES 00 No ONAG
10 SCM .
" | YES O No ONALL/
1 Marketing / BD
"~ | YES OO0 No OINA I
12 Customer:
" 1 YES O No OONALY
13 Other : /
" | YES O No ONA L
Signature & Date
spproved By | gl [

Form no.: QA003/FM01/00
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o~ 6 6 E«Ejg PORUS LABORATORIES PVT LIMITED, UNIT-1V Pace
Q Wby DEPARTMENT: QUALITY ASSURANCE 3 o% 4
CHANGE CONTROL FORM
‘ 3 \v
Change control No: CC\\\T\Q\ OO\ \ ’)/5/\ \NES l}} Date m\c) S/\QJ& )
4. Action Plan
S. No Activities / Documents Responsible department Remarks
I, [ Training U Sodwivg 45 be gy Tocary
2. Batch production records
3 Specifications & Standard
) test procedures
4. SOPs
5. Qualifications
6. Validations
7 Validation Master Plan / Site
) Master Plan
R Documents to Regulatory /
) Customer
9. Others: _
Sign & Date (QA):

5. Approval

Head / Deputy — QA, Sign & Date: &g(‘)(l&&/‘,ww

6. Is the Change control closed as per time line: [ | Yes [[] No
If No, Status and justification for extension of timeline:

AN

Section head / In-charge signature: Date:

Approved by (QA): Signature: \Date: _

N\

Signature & Date

Approved By Pl /2//[ //m»/

Form no.: QA003/FM01/00
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gﬁug PORUS LABORATORIES PVT LIMITED, UNIT-1V Pace
@rmmm = DEPARTMENT: QUALITY ASSURANCE 4 0% 4
CHANGE CONTROL FORM
P .
Change control No: “'QLC,\\\!\Q\ © 0\ \ ')/3/\ Or \,,\l Date @\\Q \)/‘\ aON A
7. Closure

S.No. | Proposed Actio Completed (Yes / No) | Reference document | oy

. No. pos ion omple s / No No. / Date Rem

D) [t 0D bt O 7oy ;ﬂ ?fﬂj (¥ oCalarn —

Review and closure comments by Initiating department:

e (Xv»ug Cte—  OSTRAR( y/
' ]

Sign & date (Initiating Dept) W 10 , b2 / 2000

Verified by ' Closed by QA
Closed by QA QA Head / Deputy
/
Signature & Dat - S\
ignature ate @ \o\m&f)/)/ @ 1@\‘@&/‘3%%/’

Signature & Date

Approved By M//fﬂ” 12 / ) / YL

Form no.: QA003/FM01/00



Annexure R-13

96
p e PORUS LABORATORIES PVT LIMITED, UNIT-1V Page
reclecuis st beyord DEPARTMENT: QUALITY ASSURANCE 1of1
TRAINING ATTENDANCE RECORD
Topic cc \W\p \ ool \ 29 '\ O rz‘:j_ (AW Wney e Q)«W)
Venue @&.Q\\‘ co_ Date o) 00/\ 200y
From (HH:MM) \oLwo To (HH:MM) N\ D

o\, | €. muLcﬁco\\a}V (b5 Muukm \g/»&-
63— (% . Bovanm K‘\f\\‘?\‘/\) \ua Y W %&&N
oX . /K L Aendt odsaoeein Z\D;r) Ay @m &»\&Od\ ’Q\J\/L
o, [\, s e o A AS 20 preochy oK A
o x| Kchoudan} 1574 Predvdicn @Lﬁ/f
Note: The evaluation is carried out through written test / Oral.
Signature of the Trainer & Date: 4@99/ 02’\ o] 2orv \
Signature & Date

Approved By

PP 13 iy e

Form no.: QA009/FM03/00
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Annexure R-14
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Annexure R-15
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Annexure R-16
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Annexure R-17
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165
VAKALATNAMA
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
OA 284/2022

IN THE MATTER OF:

In re: News item In NDTV dated 14.04.2022 titled “6 killed 12 injured after fire breaks
out at Andhra Pradesh pharma unit”

KNOW ALL to whom these present shall come that I Venkata Naga Jyothi Jaladi, Authorized
Representative of the Respondent, Porus Laboratories Private Limited do hereby appoint:
Mr. Gautam Bajaj, Advocate
M-19A South Extension Part-1I, New Delhi-110049
Ph. +919818366747.
Email: gautambajaj90@@gmail.com
(herein after called the advocate/s) to be my Advocate in the above-named case authorised him:-

1. To act, appear and plead in the above mentioned cause in this Court or any other Court in
which the same may be tried or heard in the first instance or in appeal of letters patent appeal or
review or revision or execution or in any other stage of its progress until its final decision.

2. To present pleadings, appeals, letters patent appeal, petition of appeal to High Courts, Supreme
Court, cross-objections or petitions or execution, review, revision, withdrawal compromise or
other petitions or affidavits or other documents as shall be deemed necessary or advisable for the
prosecution of the said cause in all its stages.

3. To withdraw or compromise the said cause or submit to arbitration any differences or dispute
that shall arise touching or in any manner relating to the said cause.

4. To receive moneys and grant receipts therefore and to do all other acts and things which may
be necessary to be done for the progress and in the course of the prosecution of the said cause.

5. To employ any other Legal Practitioner authorising him to exercise the power and authority
hereby conferred on the Advocate(s) whenever they may think fit to do so.

AND I/We hereby agree to ratify whatever the Advocate(s) or their substitute shall do in the
premises.

AND I/We hereby agree not to hold the Advocate(s) or their substitute responsible for the results
of the said cause in consequence of their absence from the Commission/Court when the said
cause is called up for hearing.

AND I/We hereby agree that in the event of the whole or any part of the fee agreed by me/us to be
paid to the Advocate(s) remaining unpaid, they shall be entitled to withdraw from the prosecution
of the said cause until the same is paid.

IN WITNESS WHEREOF I/We hereunto set my/our hands to these presents the contents of
which have been explained to and understood by me, this the 17th day of September,
2022.Accepted subject to the terms regarding fees.

Identifjed by, E§e.
Gl

\ -
Advocate
D/1200/2012.
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